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(V OFFICE OF TI-I15 l’RINCI1’Al. l)IS'l'RIC'1' & SESSIONS JUDGE
Wl*1S'l' DIS'l'RIC'I‘, ‘PIS IIAZARI C()UR'1'S, Dl'lI,I~II

205/ ~?@6@/ -
No. / /Circulation/(lenl./We.stl'l'lIC/2025 Dated, Delhi the 94709.’

Sub.:- Complete Abstain ofwork by Lawyers on, O 6- lie 3-O25,

Forwarded copy 01‘ letter dated 06.11.2025 hearing diary i\lo. ll-463 dated 06.11.2025 in one

page received, on the subject cited above, from Delhi Bar Association, 'l'is Ila"/.ari Courts, Delhi for

information and immediate comp!ianee/necessary action to:-

'|. All the Ld. Judicial Ollieers of West District, 'l'is lla'/mi Courts, Delhi. lt is informed that the

above mentioned Letter can also be downloaded from the Centralized Website of Delhi District
Courts or from I./\Yl-IRS.

Chairman, Wehsite Committee, 'l‘is llazari Courts. Delhi with the request to direct the

concerned dealing ()l't'|eer/()l‘lieial to upload the same on Centrali"/.ed Website of Delhi District

Courts as well as on the Website of West District.

3. l’.S. to the I.d. Priiicipal District & Sessions Judge, West District, 'l'is I-lazari Courts, Delhi.
4. The R&l Branch. West Disti-iet, 'l‘is l-laxari (Tourts. Delhi with the request to upload the same on

I./\Yl ‘.RS.

(Ajiay Gupta)
District Judge (Commercial Court) -05!

Oflieer lneharge General Branch,
West District, 'l'is llazari Courts, Delhi

Enel0sure:- As above.
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TIS HAZARI COURTS DELHI-110054
E-mail : dba.tishhazari@gmail.c0m

Website : delhibarassociation.in

By HandIMost Urgent
06.-1J..29-2.?

The Hon'ble District and Sessions Judge (HQ)-" "~ fl i 0"
Tis Hazari Courts, --: ‘;'""' "'\nflTi- ' " -'
Delhi - 110054 -'1?
Respected Sir, at "‘

In view of the call given by Coordination C'orhhqittee_,.pf_ali..--
District Court Bar Associations of Delhi, it“=-=ha$j.fjbi=§e_nt;--
unanimously resolved that the lawyers abstain from their work
today i.e. 06.11.2025.

You are requested to inform the Hon’ble Judges that no
adverse order may kindly be passed today i.e. 06.11.2025
due to abstain of lawyers from work. It is requested in the
interest of justice.

Thanking you,

Hon . " er tary
Copy to:

Hon'ble District and Sessions Judge, (West)
Tis Hazari Courts,
Delhi — 110054

,1.

2. Hon'ble Senior Civil Judge,
Tis Hazari Courts,
Delhi — 110054

3. The Hon'b|e Chief Metropolitan Magistrate, (Central),De|hi
Tis Hazari Courts,
Delhi — 110054

4. The i-lon'ble Chief Metropolitan Magistrate, (West), Delhi
Tis Hazari Courts,
Delhi — 110054

5. The Hon'b|e Additional Chief Metropolitan Magistrate, Delhi
Tis Hazari Courts,
Delhi -— 110054

6. The Hon'b|e Administrative Civil Judge, Delhi
Tis Hazari Courts,
Delhi - 110054.

Note: Please circulate the letter all the Hon‘ble Judges
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